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T3, 3166(3).—FralT TLHL, AL TSHN ATe=aw 1956 (1956 FT 48) (& =o# o+
TET 3h ATATHAH gl TAT &) il &7 3F il IT-8TT (1) BT T&T ATHAT HT TN X gU, T THTETT
BT ST 3 T e Jaer TS 231 forer § Rar 7 & fhT. 40.4 7 f5.H1.64 (9797) 9% F -9 &
AT (FTEEFT/Uee et Aigd 2-99/4-A &1 9T 1), AT, e i TATAT 6 AT T
% TorT ag i sufera g fSreer |terd auia J= sqa=r § QAT 3T 8, UHT GIF F7 o750 Hid 6 o9
rerr T =TT FIAT 2 |

T AT AT, ST I I # BaaE g, I AT Al g 37T 6 IT-41T (1) F e @ieh
TSI % TorT UHT qiF 3 ITANT 9% TGS § 7 ATSE=AT F TR il I F THe 3 Fae =T
AT TR T FHAT |

U T AT TeH AT, TATqA AN TR (o) Fia? &l forfad =7 § seqq
Y STITOIAT T ITH IR AT ATERIIT FohT SO ST Feqw wrfaerT<y, safxrwdl 7 AT &9 | AT
et farfers Toray gTeT q ST T STa9 3T 3% U S i<ial 6l gaars & TETq q9T UHT 37T S Feed
F TETd, TfT w2 g, orF aeaw wierenr sraea  qHE, reer g AT a7 STyl 7 SATa1q Y T AT

SFATATT L T |
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3<% A= T e 37 i IT-TT (2) F AT TAW TR ZIT 0T 1T Fre AT saer
Sfaw g |

TH ATSEAAT & AT A ATAT G F L@ 3T AT AL TAT TTHRN & I<F HAAT |
ITASH g AT 3T (gaag ARRIT T ALrerr fhar ST ahat 2 |

ATEAT
T T2 ST & 331X ol & F57 Te & fh.fi. 40.4 9 &.11.64 3 o st it i el /4=
TR srera Se=mT aiga i &1 wiem Rewr
ST HT AT HETTSLT IEEEIRILHECIR
o aEw HET || T TR || R || e S AT ST
HeE (SIRIREETE) (FFAT)
1 2 3 4 5 6

T T ATH: |G
T T AT SqRAT
1 324/3 [REL i 0.069 (FFa¥ ) 0.069
2 327/3 IGELl BIEE 0.148 (F%7T) 0.148
3 372/1/2 [REL i 0.051 (FFa¥) 0.051
4 372/1/3 REL i 0.032 (FFa7) 0.032
5 372/2/3 [RELl it 0.05 (FF2a7) 0.05
6 374/2 REL i 0.2 (FFA7) 0.2
e T AT AT STE
7 1067/1 REL i 0.775 (FFa7) 0.775
8 1067/2 REL i 0.01 (%47 0.01
9 1067/3 [RELl it 0.03 (FF2a7) 0.03
10 1083 [RELl it 0.3157 (%47 0.3157
11 1123 BEL BIEE 0.2775 (33X ) 0.2775
12 1130 [GEll BIEE] 0.13 (3T ) 0.13
13 1141 [REL i 0.2181 (FFa7) 0.2181
14 1147 REL BRI 0.48 (F4T) 0.48
15 1148/1 REL i 0.1 (FF7) 0.1
16 1148/2 BEL BIEG] 0.16 (F%F7T) 0.16
17 1151/1/2 [GEll EIEE] 0.8425 (3%77 ) 0.8425
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18 1206 GIEEG 0.0284 (FF=a¥) 0.0284
19 1208 sfefra 0.0181 (3%4¥) 0.0181
20 351/1 GIEEG 0.6141 (F%47) 0.6141
21 353 GIEE] 0.1723 (3%47) 0.1723
22 355/2 GIEE] 0.1304 (3%47) 0.1304
23 356/2 GIEEG 0.1431 (F%47) 0.1431
24 357/2 GIEE] 0.1142 (3%47) 0.1142
25 361 GIEEG 0.1781 (F%47) 0.1781
26 382 GIEE] 0.007 (3%47) 0.007
27 383 GIEE] 0.095 (3%47 ) 0.095
28 384 BIEE 0.113 (F%FaT) 0.113
T AT ATH: F T

29 103/2 BIEE) 0.1574 (%77 ) 0.1574
30 13/1 GIEE] 0.0356 (3%47 ) 0.0356
31 13/2 GIEE] 0.0035 (3%47 ) 0.0035
32 19/1 GIEEG 0.1139 (FFa¥) 0.1139
33 21/2/1/4 GIEE] 0.033 (F%a7) 0.033
34 24/3/2 [GIEEG 0.054 (FFa¥) 0.054
35 712 GIEE] 0.0793 (F%47 ) 0.0793
Tie T AT AT fAedT

36 310 BIEE) 0.3555 (%37 ) 0.3555
37 337/1 GIEE] 0.05 (F7T) 0.05
e T AT qOSAT ga

38 10/7 Bl 0.0182 (3%7%) 0.0182
39 108/2 Bl 0.0574 (%77 ) 0.0574
40 115/1 BIEG] 0.041 (F%FaT) 0.041
41 1271 EIEE] 0.66 (277 ) 0.66
42 143/2/2 BIEG] 0.011 (F%FaT) 0.011
43 143/3 Bl 0.157 (F%37) 0.157
44 145/1 EIEE] 0.2733 (377 ) 0.2733
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45 145/3/2 BREil [EIEE] 0.15 (FFAT) 0.15
46 16/2 BEil [GIEE] 0.3925 (%X ) 0.3925
47 1731 GECAR} EIEIE ) 0.0531 (%77 ) 0.0531
48 182/1 BEil [GIEE] 0.0064 (%77 ) 0.0064
49 182/2 BEil [GIEE] 0.001 (FF47) 0.001
50 182/3 BREil [GIEE] 0.001 (F=7) 0.001
51 33/2 BEil [GIEE] 0.0887 (z%7X ) 0.0887
52 33/3 IGEl BRG] 0.0176 (377 ) 0.0176
53 39/3/1 EL lGIEE] 0.128 (347 0.128
54 39/3/2 IREL lGIEE] 0.105 (F47) 0.105
55 46/2 [GEll BIEE 0.0505 (%37 ) 0.0505
56 9/323/2 IREL lGIEE] 0.066 (F47) 0.066
T T ATH: ST

57 12 EEL lGIEE] 0.0013 (2%7T) 0.0013
58 14 BEil [GIEE] 0.0217 (g%7T) 0.0217
59 20/4 [GEl BIEG] 0.1749 (F%77 ) 0.1749
60 22/2 EEL lGIEE] 0.049 (F47) 0.049
61 23 BEil [GIEE] 0.0469 (ZF7T ) 0.0469
62 25/2 REL lGIEE] 0.0102 (FFaX) 0.0102
63 38/184 AT sf¥ita 0.045 (277 0.045
T HT AT TATS AT

64 524/6/2 BREil [GIEE] 0.061 (F47) 0.061
65 559/1 BEil [GIEE] 0.03 (FFAT) 0.03
66 559/2 BEil [GIEE] 0.05 (FFa¥ ) 0.05
67 573 BREil [GIEE] 0.697 (F47) 0.697
68 584/2 BEil [GIEE] 0.01 (FFAT) 0.01
69 585/1/1 GEL it 0.012 (BFTT) 0.012
70 589/1 BEL BIEE 0.126 (F%F3T ) 0.126
71 614/7 [GEll EIEE] 0.06 (F%a7 ) 0.06
72 71211111 IGEil EIEE] 0.061 (F%a7 ) 0.061
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0.211 (F%AT)
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73 716/3/3

0.211

Total 10.3294

[T.5.NHAI/RO-BPL/PIU-IND/DPR/IRR/207726/3A]
o FHEET, e
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi,thel6thJune, 2026

S.0. 3166(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of Ring Road in
the stretch of land from Km. 40.4 to Km. 64 (Sanwer) in the district of INDORE in the state of MADHYA
PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, sub divisional officer revenusanwe in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling Ring Road in the stretch of land
from Km. 40.4 to Km. 64 (Sanwer) in the district of INDORE in the state of MADHYA PRADESH

State: MADHYA PRADESH ||District: INDORE |

Sl. No. (|Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

Lt | 2 | 3 L 4 | 5 [ 6 |
|Taluk: Sanwer |
|Village: Dhaturia |
I 32413 ||Private |[trrigated I 0.069 (Hectare )| 0.069)|
2 32713 ||Private |[Irrigated I 0.148 (Hectare )|| 0.148|
B 372/12 ||Private |lIrrigated I 0.051 (Hectare )| 0.051]
l4 |[372/1/3 ||Private |[trrigated I 0.032 (Hectare )| 0.032]
5 3721213 ||Private |[Irrigated I 0.05 (Hectare )| 0.05|
|6 ||374/2 ||Private ||Irrigated || 0.2 (Hectare )” 0.2|
|Village: Balodatakun |
7 |[1067/1 ||Private |[irrigated I 0.775 (Hectare )| 0.775|
|8 ||1067/2 ||Private ||Irrigated || 0.01 (Hectare )” 0.0ll
lo [1067/3 |[Private |[Irrigated I 0.03 (Hectare )|| 0.03
10 1083 ||Private |[rrigated | 03157 (Hectare )|| 0.3157|
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11 1123 |[Private |[Irrigated | 02775 (Hectare )|| 0.2775)|
12 1130 ||Private ||Irrigated I 0.13 (Hectare || 0.13]
13 |[1141 ||Private |[Irrigated | 02181 (Hectare)|| 0.2181]
|14 “1 147 ||Private ||Irrigated || 0.48 (Hectare )” 0.48|
15 ||1148/1 ||Private ||Irrigated I 0.1 (Hectare )| 0.1]
|16 “1 148/2 ||Private ||Irrigated || 0.16 (Hectare )|| 0.16|
17 [1151/12 ||Private |lIrrigated | 0.8425 (Hectare )|| 0.8425|
18 1206 ||Private |[Irrigated | 0.0284 (Hectare )|| 0.0284|
|19 “1208 ||Government ||N0n Irrigated || 0.0181 (Hectare )“ 0.0181|
120 351/1 ||Private |lIrrigated | 0.6141 (Hectare )|| 0.6141]
21 353 ||Private |[Irrigated | 0.1723 (Hectare )|| 0.1723)|
22 3552 ||Private |[Irrigated | 0.1304 (Hectare )|| 0.1304]
123 356/2 ||Private |[Irrigated | 0.1431 (Hectare )|, 0.1431]
24 3572 ||Private |[trrigated | 0.1142 (Hectare )|| 0.1142]
25 361 ||Private |[Irrigated | 0.1781 (Hectare )|| 0.1781]
126 382 ||Private |[Irrigated I 0.007 (Hectare )| 0.007|
|27 ||383 ||Private ||Irrigated || 0.095 (Hectare )” 0.095|
28 |[384 ||Private |[Irrigated I 0.113 (Hectare )| 0.113]
|Village: Kattkya |
129 |[103/2 ||Private |[trrigated | 0.1574 (Hectare )|| 0.1574]
130 |[13/1 ||Private |[Irrigated | 0.0356 (Hectare )|| 0.0356|
131 132 |[Private |[Irrigated | 0.0035 (Hectare )|| 0.0035|
[32 |[19/1 ||Private |[trrigated | 0.1139 (Hectare )|| 0.1139]
33 |l21/2/1/4 ||Private |[Irrigated I 0.033 (Hectare )| 0.033]
134 |l24/3/2 |[Private |[Irrigated I 0.054 (Hectare )| 0.054|
135 |[7/2 ||Private |[trrigated | 0.0793 (Hectare )|| 0.0793]
|Village: Brahman Pipalya |
136 310 |[Private |[Irrigated | 0.3555 (Hectare )|| 0.3555|
|37 ||337/1 ||Private ||Irrigated || 0.05 (Hectare )” 0.05|
|Village: Mundla Hussain |
138 ll10/7 |[Private |[Irrigated | 0.0182 (Hectare )|| 0.0182)|
[39 |[108/2 ||Private |[trrigated | 0.0574 (Hectare )|| 0.0574]
40 [115/1 ||Private |[irrigated I 0.041 (Hectare )| 0.041|
l41 127/1 ||Private |lIrrigated I 0.66 (Hectare || 0.66|
42 |[143/2/2 ||Private |ltrrigated I 0.011 (Hectare )| 0.011]
43 14313 ||Private |[Irrigated I 0.157 (Hectare )| 0.157|
44 [145/1 |[Private |[irrigated I 02733 (Hectare )| 0.2733)
l45 |[145/3/2 ||Private |[trrigated I 0.15 (Hectare )| 0.15]
l46 1612 ||Private |[Irrigated | 0.3925 (Hectare )| 0.3925)|
|47 ||l73/1 ||G0vernment ||N0n Irrigated || 0.0531 (Hectare )” 0.0531|
l48 |[182/1 ||Private |[trrigated | 0.0064 (Hectare )|| 0.0064]
49 18212 ||Private |[irrigated I 0.001 (Hectare )|| 0.001]
50 ||182/3 |[Private |[Irrigated I 0.001 (Hectare )| 0.001]
51 332 |[Private |[Irrigated | 0.0887 (Hectare )|| 0.0887|
|52 3373 ||Private |[rrigated | 0.0176 (Hectare )|| 0.0176|




[T &v=3(ii)]

HILT =T TSI AT

7

53 139/3/1 |[Private |[Irrigated I 0.128 (Hectare )| 0.128]
|54 ||39/3/2 ||Private ||Irrigated || 0.105 (Hectare )” 0.105|
55 |l46/2 ||Private |[Irrigated | 0.0505 (Hectare )|| 0.0505]
56 |l9/323/2 ||Private |lIrrigated I 0.066 (Hectare )| 0.066|
|Village: Jetpura |
|57 [[12 ||Private |[Irrigated | 0.0013 (Hectare )|| 0.0013]
58 |[14 ||Private |lIrrigated | 0.0217 (Hectare )|| 0.0217|
|59 ||20/4 ||Private ||Irrigated || 0.1749 (Hectare )” 0.1 749|
|60 “22/2 ||Private ||Irrigated || 0.049 (Hectare )|| 0.049|
|61 “23 ||Private ||Irrigated || 0.0469 (Hectare )” 0.0469|
l62 252 ||Private |[Irrigated | 0.0102 (Hectare )| 0.0102|
|63 “38/184 ||G0vernment ||N0n Irrigated || 0.045 (Hectare )“ 0.()45|
|Village: Barlai Jagir |
|64 |[524/6/2 ||Private |[trrigated I 0.061 (Hectare )| 0.061]
l65 |[559/1 ||Private |[Irrigated I 0.03 (Hectare )| 0.03]
l66 5592 ||Private |[Irrigated I 0.05 (Hectare )|| 0.05]
|67 ||573 ||Private ||Irrigated || 0.697 (Hectare )” 0.697|
l68 |[584/2 ||Private |[Irrigated I 0.01 (Hectare )| 0.01]
69 ||585/1/1 ||Private |[Irrigated I 0.012 (Hectare )| 0.012]
[70 |[589/1 ||Private |[trrigated I 0.126 (Hectare )| 0.126|
71 |l614/7 ||Private |[Irrigated I 0.06 (Hectare )| 0.06|
72 71211111 |[Private |[Irrigated I 0.061 (Hectare )| 0.061]
|73 ||716/3/3 ||Private ||Irrigated || 0.211 (Hectare )” 0.21 1|
| Total|| 10.3294|

[F. No.NHAI/RO-BPL/PIU-IND/DPR/IRR/207726/3A]

SHAIKH AMINKHAN, Director
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